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Preent 

Hon t ble ir.Justice K.S.lutt;ariy .. Vice Chairman 

Honc lo .lr. L.i...hepo 	 . . iember( ) 

.TI(YC NO.1720 01. 1'•6 

l:1. 1.C.Iharnhavi Ilevi 
Scienbist tC(Instrtkment 
Services) DFITII, .lysore-13.  

(By 3111 D.Lakhminaray dao,dvoc te) 

V. 

P.E.Shank.arerlaray:nan, 
Scienist—in-harge, t  
Sxteniofl Unit, oSII :.ladras 
Co:iplex, Teramani TTTI Post 
Office, ..1iadras 600 013. 

The F irector, 
Central llectronics ngi—
nering iesearch Institute 
(2i3I), 1i1ani, iajastan-31. 

Joint Secretary 
Administration (53111) 
';nusandhan Ehavan 
afi Flarg, Nev Delhi—hO OCi. 	lespondents. 

This application co:uing on for re1iainry 

hearing this day, Vice—Chaiiman made the folt1oing: 

0 C U I R 

In thIs application made unerSection 19 of 

th ;dministrativa Tribunals ct of 1985 ('th ict') 

the applicant has sought for a direc lion to the 

r e span dents 



rasp ndents to aroaote her to the pot of icientist 

2. .'Jaittacily tha applicant is wo.,--king in an 

unit cj1ld 	ha Central food nd Technical eseorch 

institute, lysore' ('22T21') aihich is a part and 

parcel of 2ouncil of 3cienti2ic nd Industrial esearch, 

New 7 ihj ( 'CSI1 	a body reqistared under the 

Societies 	qiatration Act of 18(0. 

S. The CSIR is not one of the socioies on which 

the Central Covarnmont had conferred powers on the 

Tribunals constituted under th Act (vide:Notific.tion 

No. 1 -11019/16/36-AT dated 2-5-1 1 36). drom this it 

foloas that this application ua:.'e before this Tri-

bunal for ra]..efs of a seruise maer of CSII is not 

maintainable before this Tribunal. In this V1C':!, Sri 

i.Lakshminarayens. Aao, 1arned counsel for the alapli-

cant in our opinion, very riqhtly seeks leave to 

withdraw this a1 plication with liberty reserved to 

anoroach t e appropriate forum for relief. 2e grant 

the recst made by Sri .Aao and reject this applica-

tion as e,'ithdrawn by the ,: plicant. 

Mi1B 	' 

np/ 


